Annexure-2

Name of the corporate debtor: Spice Infra-Trading Private Limited; Date of commencement of liquidation: 11.09.2019 (Order dated 31.07.2019 received on
11.09.2019); List of stakeholders as on: 18-03-2021

List of unsecured financial creditors
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3 ;’ﬁg:tfig;gé“g gg}giglgémoow 09/03/2021| 399,83,30,166 NIL| Financial NA| - - 1399,83,30,166 mentioned|
creditor in section|
38(1) of
IBC, hence
rejected




